FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PROFICIENT ENGINEERING
PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Proficient Engineering Private Limited

2. | Date of incorporation of corporate | 2™ February 1996
debtor
3. | Authority under which corporate | Registrar of Companies, Mumbai
debtor is incorporated / registered
4. | Corporate Identity No. / Limited | CIN: U28920MH1996PTC096844
Liability Identification No. of
corporate debtor
5. | Address of the registered office | Twin Bunglow No. 10, Pratap Nagar, New Osmanpura,
and principal office (if any) of | Aurangabad, Maharashtra
corporate debtor
6. | Insolvency commencement date in | 9" February 2023, being the date of the order passed by the
respect of corporate debtor Hon’ble National Company Law Tribunal, Mumbai
7. | Estimated date of closure of | 8" August 2023, being 180" day from the Insolvency
insolvency resolution process Commencement Date
8. | Name and registration number of | Jovita Reema Mathias,
the insolvency professional acting
as interim resolution professional | Reg.No. IBBI/IPA-002/IP-00337/2017-18/10941
9. | Address and e-mail of the interim | Address:306, A Wing, Rustomjee Central Park,Andheri Kurla
resolution profesgionalg as | Road, Chakala, Andheri East, Mumbai- 400069
registered with the Board ip.reemajm@gmail.com
10. | Address and e-mail to be used for | Address:306, A Wing, Rustomjee Central Park,Andheri Kurla
co]'respondence with the interim | Road, Chakala, Andheri East, Mumbai- 400069
resolution professional cirp.proficient@gmail.com
I'1. | Last date for submission of claims | 25" February 2023* (Copy of the order issued by Hon’ble
NCLT, Mumbai Bench in Company Petition (IB)
No.164/MB-1V/2021 was informed to the IRP on 11"
February 2023)
12. | Classes of creditors, if any, under
clause (b) of sub-section (6A) of | NIL
section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency
Professionals identified to act as | Not Applicable
an Authorised Representative of
creditors in a class (Three names
of each class)
14, (a) Relevant Forms and

(b) Details  of
representatives
are available at:

authorized

Bltp:/ibbieov.in/downloadiorm. hunl




*The order for appointment of the Interim Resolution Professional has been passed by the
Hon’ble NCLT, Mumbai Bench on 9" February, 2023, but the same was informed to the
Interim Resolution Professional on 11 February, 2023. Accordingly, time for submission of
claims has been considered 14 days from 11" February, 2023.

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Proficient Engineering
Private Limited on 9" February 2023.

The creditors of Proficient Engineering Private Limited, are hereby called upon to submit
their claims wita proof on or before 25" February 2023. To the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

The submission of proof of claims should be made in accordance with Chapter IV of the Insolvency &
Bankurptcy Board of India ( Insolvency Resolution Process for Corporate Persons) Regulations, 2017
(‘CIRP Regulatiens™). The proof of claims is to be submitted by way of the following specified forms
in the CIRP Regulations :

e Form B : for claims by Operational Creditors ;

e Form C- far claims by Financial Creditors ;

e Form CA- for claims by Financial Creditors in a class;

e Form D : for claims by Workmen and Employees ;

* Form E- fer claims by Authorised Representatives of Workmen and Employees ;

e Form F- for claims by Creditors (other than Financial Creditors and Operational Creditors);

The above mentioned forms can be donwloaded from the website of IBBI-
gt /ibbigov. insdownloadiorm. html

Submission of false or misleading proofs of claim shall attract penalties.

1BBI/IPA-002/\&~

7
IP - NDO33T *

Date: February 14, 2023
Place: Mumbai

nt Engineering Private Limited

Registration. Number, IBBI/IPA-002/IP-00337/2017-18/10941
Authorization for Assignment valid till 13" November 2023
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: FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

NTIO CREDITORS!O
ING PRIVATE LIM|

1, |Name of corporate debtor Proficient Engineering Private Limited

RELEVANT PARTICULARS

2. | Date of incorporation of corporate deblor |-2nd February. 1996 :

3. | Authority under which corporate debtor | Registrar of Companies, Mumbal
is incorporated / registered ;

4. | Corporate Identty.No./ Limited Liabiity | GIN: U28920MH1996PTCO06844 -

|Identification No. of corporale debtor

5. | Address of the registered office and “1 Twin Bunglow No, 10, Pratap Nagar, New Osmanpura,
| principal office (f any) of corporate Aurangabad, Meharashira :
dabtor : ¢ rihbas
8. | Insolvency commencement date in’ oth February 2023, being the date of the order :
raspect of corporate debtor ¢ passed by the Hon'ble National Company Law

Tribunal, Mumbal

‘7. | Estimated date of closure of Insolvency | 8th August 2023, bsing 180th day from the

resolution process Insolvency Commencement Date
8. |Name and registration number of the Jovita Reema Mathias,
insolvency professional acting as 'Reg.No. |BBI/IPA-002/P-00337/2017-18/10941
Interim resolution professional 17155 3
9. |Address and e-mall of the interim Address:306; A Wing, Rustomjes Central Park,Andher
resolution professional, as registered . | Kurla Road, Chakala, Andheri East, Mumbal- 400069
with the Board =~ 3 ‘ip.resmajm@gmall.com I 1
10| Address and e-mail o be used for Address:308, A Wing, Rustomjee Central Park,
comrespondance with the interim Andhen Kurla Road, Chakala, Andherl East,
resolution professional . - : Mumbai- 400069
. : cirp.proficient@gmail.com’
iE]

[Cast date for submission of claims: "35th February 2023* (Copy of the order issued by
.| Horm'ble NCLT, Mumbai Bench in Company Petition
(18) No.164/MB-IV/2021 was informed to the IRP.on -

11th February 2023) :
12| Classes of creditors, if any, under NIL
clausa.(b) of sub-section (64) of section
21, ascertained by the interim resolution,
professional q
13 [Names of Insolvency Professionals’ .| Not Applicable
|identiied to act as Autrorised wEE

Representative of creditors in a class:
(Three names for each class)

1

o

(a) Relevant Forms and http://ibbi.govin/downloadform.htmi Y
(b) Details of authorized representatives 3 e
are available at: :

| *The order for appointment of the Interim Resolution Professional has been passed by the

“claims has been considared 14 days from 11th February, 2023.

.other creditors may submit the claims with proof in person, by postor by slactronic means.

| hitp://ibbi.gov.in/downloadform.html '

Hon'ble NCLT, Mumbai Bench on 9th February, 2023, but the same was informed to the
Interim Resolution Professional on 1 1th February, 2023. Accordingly, time for submission of

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate Insolvency resolution process of the Proficlent Englneering
Private Limited on 9th February 20283, i

The creditars of Proficlent Englneering Private Limlted, are hereby called upon to'submit
thein clalms; with::proof, on or before:26th- February 2023,]To; g, interim, resglition
;grosfgsial_ona_lla,tgth‘eiadi'{r_ass mentioned againstentryNo. 10, v e AR
The financial creditors shall submit th'éir‘:':Iaims"‘vghh"p_"rﬁofr'f:y Slactronic maans, only. All
The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency & Bankurptcy Board of India (- Insolvency Resolution Process for Corporate
Persons) Regulations, 2017 (‘CIRP Regulations”). The proof of claims is to be submitted by
way of the following specified formsin the CIRP Regulations : :

. Form B : for claims by Operatlonal Creditors; !

- Form C- for claims by Financial Creditors;

. Form CA- for claims by Financial Crediters in a class;

. Form D : for claims by Workmen and Employees; £

- Form E- for claims by Authorised Representatives of Workmen and Employees;

. Forin F- for claims by. Creditors (other than Financial Creditors and Operational
Creditars) The above mentioned forms can be donwloaded from the website of IBBI- -

Submission of false or misleading proofs of claim shall attract penaltleé. i
3 3 s  8d/-

Date: February 14, 2023, . '~ Jovita Reema Mathias
Place: Mumbal - [ Interim Resolution Protessional

Proficlent Engineering Privaie Limited
Registration. Number. IBBI/IPA-002/IP-00337/2017-18/10941
Authorization for Assignment valid till 13th November 2023

-
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The bench saild there cannot be
amy donbt that when a party wants
tochallenge the constinrtonal val-
Bty of & statute, s most el 1
dlefall the gronmels on which the
walidity of the gtatite ks sought to
bavhallenge].

s constiintiona) ¢imires cin-
ol interfiere with the L made by
lhu opisln e unkoess it is spocifl-
] by Ineorporating
wunds of ehillange in
thir nlmdmws." 1t sl and ndied,

“the reason tsthat therks abwaysa
presumpllon of heconstibtlmal-
iyl s ™

AN ¥

with leglslation madse by a com-
pelent kegistature only by draw.
imgan inferemos from the plosd-

that challene o the validi- |

Ings.

1y is impdicit.
T bemehnic nstatute conot

be inberpreted ina mannor that

welll perpder st of s provisions

“otioee” and 1t s b

The bench also nobed thal the
petithners wene alsonot question-
g the 207 Presicontiol Ordoc

“Therafore, we will have s pro-

caed on the Tontlng fhat (he 248 ©

Presidential Order thee svid decin-
ration and the provisions of the
JEK Reorganisation Act @ val-
B Hsadd, e

/-

ety o)
ek s il wdrg, i R, midn

g nmipeburl mmun Fﬁrﬂgmmanl seiffement, marm
ks pendens,

| officn mmmmmnﬂuumnmwﬁmm

A5, No. 350 sdmeasuring 02 Hectare 15 Ares Lo, 21,500 Sq. mirs,

MOTICE is harety givan thal B property sBaate at Vikge Kondhwa
Khurd, Takia Haveli, Disbict Punc, within the Fmits Pune Municpal

GOVERNMENT OF MAHARASHTRA
PUBLIC WORK DIVISION, SANGAMNER
E-TENDER NOTICE NO. 24 FOR 2022-
E-Tender i B-1 Forim for the Mllowing wirks inviled by Executive Fagineer, Public Works Division, Sasganer Phaie
M. (02425-225308) From Regitered Contractor in appropriste ealy Cliss wilh Govenmnenl of Mebarsshirs, Pablic
Witk Departmest Detdls nfamation regenlimg Tandes i ovadlable on following weh sile

w003

Corporation, and wivch is more paricularty cesobed in the Schedule
LLP fnown

wriien hereuder befnngs fo Ason Developers Wark Pame of Wark Eutimutod | Hareesd | Cost of Regluratinn Vi wipulted
3 Azon Developers Private Limited), having its place of Business at B Costpuite | Plosey | Tender elass of for completlon
Bi6, & Floor, Sacred Word, South Biock, Wanowrie, Pune 411040 .
through iz Desigraied Partner: Mr. Siddhanth Burandra Sanas, as the sl i 2
- sule and abeciutn Owner, The said Cwner has assured cor Clont that it thaks hmmﬁﬂh::q - Eegun::: rlnm:?
has wh;m-d m cloar and markstatle fife to or mn::: .::: Bl WA Changall shlwﬂ"-““-qwﬁ"w‘ rl:':ﬂ.m.-
;pmfmummunmuwnmmmm bishing he B e Ty
Wannjl, Vespios, Tilowss, Godbegios,
Treraloe, any porsce’ hiving any clam, righl, e, shore andior Dhamuri, Veu Malcgaon Thadi, Rajmpaos
Wlnwdmmmwmﬁmummw Deeslrrbh, heer Kirmdhuar, Bismbiars,
whether af allotment, sals, exchange, sssignment, g, begquast 7| Comravion of Tolsks Level Comal| Joiestip | wscocs | vae | Cipalie and El 12 Munitn
lease, mT—I?l;B. fenancy, M}Em.mh:ann m;nlfmmms. “n;"“r“’“‘“ gl A1 Adocle Tal. Akyle ':"m*-g':l{":: '""w‘"‘l
encumirance, fien, change, ins!, nherlancs, jon, agresment, L Ahinedagr el Contra MmN
coacl, memorandim of undersianding. essement, rght of way, TENDER SCHEDULE

Tender Downiludisg ES

kil 14,50, 3023 b 2R02 2033

F5l or any fabéty or
duumnfwuhulhumurmhuﬂmnw
mmuwnmmmmmn_nmmm

rNo.1 Works Date 34022003 In the Office of the Chiaf Engineer PW Heglan

he harving their

3 | Date o Pre-hiat mesing Tashlk AL 1208 PhE
1.2 Warks Date 13.22.3823 | the OfFice ulthe Supesintsnding Ergineer
PW.Ckrele Absssdrigar AL 1200 PA
3 | Brelope Dpenko Dade - 02632023 I he Ol o the Supernicniny Engiverr PW.Clrcle Absedusgar

pubiication of s notca, faling which, e ciam o ctams, if any, of such
mammﬂmmhmmmanﬂhl

Ui af Subemstion for Sealed Lin- | —
velope.of Hanl Copy of =Tendor |

Docwmen

Dt 02 £3:2023 upde 1700 hrs.

I the 9fice of the Executres Enginoer blic Works Devtsion Sangemner om o befor

abanduned.
SCHEDULE OF PROPERTY
Al Ihal Pieca and Parosls of lands sikesied &t Vitsge Kondima Khurd,
Taluka Havell, District Pune witin b Inils of Pune Munkps
Corpovation having the details ghien hers in bakow:

wiich 3 ascessed ot Ra. (4=11 Paise and which |s bounded 2z baiow:

The Ddulael‘umha Provaded in the websites & below,

2, hitp: gov.im

I' There is I:'lrmlum of " m’{TUJMJFH‘Aﬂ!}N CRITERIA® fir wieks.
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ICIPRI023-3003/5931

ONOR TOWARDS SOUTH B]rlmdlnmnﬂs o 35154

- BJP forms govt again in Tripura -

Drugs, cash valued at

Agartaln; Asserting that there is no
fnmily in Tripurawhich hasnot recot-
ved (1w benellts of BIP's pilkebs, Pri-
i Mipiisder Navenilea Meodi on Maii-

& dny urged the people of thestate o v

tefor the satlron party 1f they wanted
“guaranteed growlh peace anid pro-
aperity”.

Modi, addressing o rally here in
e pall-bournd stute, alsosa ld that the
BJE a8 a "Gl servantd™ (sevak),
s Jeft no stove unburnes o develop
the place.

Callingupon paopla o sty uned
il wote peaceflly, Lhe prime ming-
ater said the stole, which is witnes-
sing ropid devebopment will suffer i
the Lalt and (he Congress return to
pomer "Auartila has hecome the gate-
way for internntionnl trade in the
nartheast: the stete capital will soon
become 4 business hub

I Ak TLIT stays i poiwisr, mooey
sent from Delhi will meach the gross-
roobs e, unlike wht was the cause
e (s prevh ispensation,” he

=%

?37crseized in Nagaland ©

wtharities in Nagaland, s part-of
thelrengoing pre-pol raids against

dhrugs,

Financi.
emntraband and cash, valued at around
& 37 crore, since theannouncement of
tire &ssembly pollson fanuary 18,

direction otthe EC the seizuncalso

I

numerois other items, BIR president P

Naddn
stamol

-

arme pecdling and | egal
il tranaactions, have seized

=

officialasaid on Monday, On the -

foralgn Bauor, freebles and —\"?

will be visiting the poll-bound
n Tuesday, ss

Wk to badkl Kational highway,
rood and railwiy progects are moyin

at o
way W
Hhaes M

connected with the internation
:}nl of ('nlIL.u;ﬂnn velll grive & major =

a3

pid pace, The lndo Bargla ral
11t soom be commbssboned, ad =

itrd Selis n Sabroar, which is =

et

CPM netas meet EC
over ‘violence' ahead
of Tripura elections
New Dalbil: A v msmber delogs-
tiom o, CPPA lexd by il general secme-
fmry Sifaram Yechury met the Elec
tlon Commission on Monday and
1l Ehe pall panel il v lolsnce may
ooeur in Tripara during the Febru

ary l6nssambly eloctions,

The CPM delegation also com-
ising Pallibure member Wilotpal
B nmed Contra] Secretariot mem
ber Murmlidharan said that such
fuirs. srfse from (he fact ot a larje
mumiber of motorcycles have b
imported into Tripum recenthy,

“Gangsriding thess matoneyveles,
It s approbended, willatemge in or-
rorise and instill fear by the ruling
BIFamong voters balngng tooppo
sltion partios,” the delegation sabd

Thee didegation was szoured by
the EC that 11 will tnke all steps
quired to ensure that a froo and fair
poliks conducted. the CPMsald.

Wayanad: Senbor Congress lesder
and Waynnad MP Rahnl Gandhi on
ey visited the house of o trital
mam who wis found dead near Koohi-
leode medical colioge reconit iy
Vishwanathzn (8) wad found
i resr e masdicns) eal
lege hospital nt Kozhikods on
Februnry 10, where his wito
wind il tfed for delivers
Gandhi, who reaclied the
Hezhikede sirport on Sunday
night. wisited the house of
VEhwanathan i Wayamsad
distract this mornivg along with party
Enador safter the farmily suspectod foul
play behind the tribal mon's death,
Alter vi

RO.DT:13.02.2023,W:8.00,H

 ‘Christians made huge -

wand busi
apiel. o

Tl

g

3 plo whist wo hive ghvon o thecountry? - |
3 Wedonotblow surown wumput.mnl L ¥

Rahul meets family of
slain tribal in Wayanad

contribution to nation =
but didn't get respect’ -

Dijirs Uil mlndster Jotin Baids -
sailel the Christinn comamunity of the
oountry has made fots of contritm
tioms to nation-ballding, but they did
nat gei the respect oy deserve, Ad-
dressing o programeme organised by
the Mationnl Christian Council in :
saland’s Dimapar an Sanday, be sk
srupleof the community sk unite
tn ot the country lnow shead their =
equribution pricr to Independence =
i sl thiat.

People have studied n instiutions
built by the Christian commumity nr
have bocomw 1AS officors, doctare, on- =
glowsers wid even political loaders, be =
sl e v supposed do fell the pooe =

mru e o) el pesspeed.” sakd Harla, =
e made lotsal contributions o

nnrnn bilding. bat our Churches gee =
destroyed,” be salil m

should get prstice," he said in ntwoet =
i Mninynlam
Comlinuing his constusmpey visit
Ganethi later met the henefici of
tho K fthan g project - project tobne
A hoges o thos T sovers need
aand abio i ended a mewting o
DA SEA, adistrict developmen
epordinntion and monitoring
eornmitiee.
e asil il yesais mpe
werset oot on a mission tobuil
Thouses fior those in sver pe

hand over e hoses

benoficiarics whose lives sxomplify
bravory and resillonce in the e o
slversity TUank our party workers

% m making this mission suceess:
" Gandh! posted on is Facehook
&n
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Offic= Mo N‘&SIMFW Clll'f
Boat Club Fioad, F\lnud II
Tol: Da0-261 5374, (20-261693
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Tnebﬂwmnwudbnnw:h:uhu:nwud-nm:
Loan agninst Gold Omamants {"Facity®} availed by Sham fom Shrirmm Firance Ltd (SFL), Since tha
borTawe s have tailsd 10 nepay e dues unded tho faciiity, wo will ba conducsng an auckon of ths
Plodgad Gold Dramants on 220202003 (date of RscHon) In i avent &y Ui Smoum |s Feslasd
setian, e same will be refunded o the Goncartied boemower and if thers isn Seficit post the

SHRIRAM FINANCE LIMITED
(G Noe=L 8531 THISTSFLC 7T

ong O, Sivi Tossar. Fick o 145, Seeln Frasn. ind il Exfaln, Glisey ComniaLBo00
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" s, rigew, tebe, Benats, mesess, clam, coyecton andinr comand sic. agai: he
respoctof tha

aucticel, ®e balinod amount shall be racoverod fram the borower Shiough spprapriste Lagal
Proceadings. SFL has e suthorly 1o remove any of T folowing SCcourts imm (he sucion wEnou
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Company naier in Propersy o sy part tharned by woy ot ealy, sy,

0SD to Raj CM -
appears before
Delhi police
New Delhi: Lokesh Sharma,
the 05D w Rajasthan TN
Ashak Gehlio, onManday:
peardt bofore. Dedhi Pol
for questoning in connes:
tion with o phone tpping —2
e stemming from the July 2
e palitical erisis in the
stage, officials sakl Sharma
apprarer] befare the city po
liee's Crime Branch unit, a =
seniorofficer sai

werbal as well as wriiten o
swers, anatficial s,

O Ml 25, 021, (i e
hi Palice registered an FIR
against Sharmn for criminn

g ki
et LY Marrites Bora o Comrpany oty

conspiracy. eriminal breach =
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